FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s KASARGOD POWER CORPORATION LIMITED (IN CIRP)
OPERATING IN POWER GENERATION BUSINESS
AT 332 BARE VILLAGE MYLATTI POST KASARGOD KERELA 671123
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN | M/s. Kasargod Power Corporation Limited
& CIN/ LLP No. (In CIRP)
PAN: AAACK9987F
CIN No: U40102KL1994PLC008127
2. | Address of the registered office 332 Bare Village, Mylatti Post, Kasargod,
Kerala- 671123.
3. | URL of website NA
4. | Details of place where majority of fixed assets | 332 Bare Village, Mylatti Post, Kasargod,
are located Kerala- 671123.
5. | Installed capacity of main products/ services | Any Interested PRA’s can email us @
kasargod2024(@gmail.com
6. | Quantity and value of main products/ services | As per the Audited Financial Statements for
sold in last financial year the Financial Year 2022-23, the Turnover of
the company is Rs. NIL.
As per the Audited Financial Statements for
the Financial Year 2021-22, the Turnover of
the company is Rs. 22.09 lakhs.
7. | Number of employees/ workmen Zero
8. | Further details including last available The documents can be obtained by sending a
financial statements (with schedules) of two request E-mail at
years, lists of creditors are available at URL: | kasargod2024@gmail.com
9. | Eligibility for resolution applicants under The documents can be obtained by sending a
section 25(2)(h) of the Code is available at request E-mail at
URL: kasargod2024@gmail.com
10. | Last date for receipt of expression of interest | 01/04/2024
11. | Date of issue of provisional list of prospective | 11/04/2024
resolution applicants
12. | Last date for submission of objections to 16/04/2024
provisional list
13. | Date of issue of final list of prospective 26/04/2024
resolution applicants
14. | Date of issue of information memorandum, 01/05/2024

evaluation matrix and request for resolution
plans to prospective resolution applicants




15. | Last date for submission of resolution plans 31/05/2024

16. | Process email id to submit Expression of kasargod2024@gmail.com
Interest

For any information and clarification please mail to kasargod2024(@gmail.com or call
to 9963606444 (CA Nethi Mallikarjuna Setty) and 9949926945 (Sri N Yoga Sai)

Sd/-
CA Nethi Mallikarjuna Setty
Resolution Professional of
M/s Kasargod Power Corporation Limited- In CIRP
Reg No: IBBI/IPA-001/1P-P01251/2018-2019/11958
AFA No: AA1/11958/02/041024/106056
AFA Valid up to 04/10/2024
Contact Number: 9963606444
Address for Communication: Flat No. 101, Laurel Residency,
Road no. 18, Panchavati colony, Manikonda,
Hyderabad, Telangana ,500089.

Date: 17/03/2024
Place: Hyderabad
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Central Stationery Dopartmant
Ird Floar, Matatial Cenbre, Mariman Point, Mumbai- 400021

NMOTICE INVITING TENDER

Dated:; 15.03.2024

Bids [through GeM Portall are invited by State Bank of India from the
eligible bidders engaged im printing and supply of Bank's specified
stationery like Forms/Registers/Nouchers/Envelopes ete. for selection as
stationery printers & suppliers by the Bank for end-to-end supply of above
specitied Bank's stationery through Bank’s Stationery Management Fortal
SM5), For detalls, please wisit "GeM Portal' at "https:/fgem.gov.in’

Bid Mumbear c GEMS2024/854TE1T 24
Bid Start Date / Time  : 14.03.2024 7 2100 HRS
Bid End Date f Time 0 04 2024 £ 2100 HRS

Mote: Vendors whao are presently empanalied with the Bank (5Bl under the
statiomery management project are also reguired to apply afresh if they
are eligible and interested to beselected by the Bank.

Place: Mumbai
Date: 15.03.2024

Deputy General Manager
Central Stationery Department

UNIMONI FINANCIAL SERVICES LIMITED
RO: M.G. 12 & 13 Ground Floor, North Block, Manipal Centre,
Dickenson Road, Bangalore - 560 042. CIN No UB5110KAT995PLCOT18175

PUBLIC NOTICE

This 15 to inform the Public that Auction of pledged Gold Ornaments will be
gonducted by Unimaoni Financial Services Limited on 20.03.2024 at 10:00 am
at 1011-105, FIRST FLOOR EXPRESS CHAMBERS ANDHERI-KURLA
ROAD -4000G8 The Gold Omaments 1o be auctioned belang to Loan
Accounts of our various Customers who have failed to pay their dues. Our
notices of auction have been duly issued to these borrowers. The Gold
Omamanis to be auctionad belong to Overdue Loan Accounts of our vanous
Custormers mentioned bekow with branch name.

Loan Nos :MUMBAI - THANE (MUT)- 2043020, 2052403

For more detalls, please contact : Mr. NAVEEN SHETTY - 8291648221
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s KASARGOD POWER CORPORATION LIMITED
OPERATING IN POWER GENERATION BUSINESS AT 332 BARE
VILLAGEMYLATTI POST KASARGOD KERELA 671123
Under sub-regulation (1) of requlation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
PARTICULARS

M/s. Kasargod Power Corporation Limited.
PAN: AAACK9987F
CIN No: U40102KL1994PLC008127

332 Bare Village, Mylatti Post, Kasargod, Kerala- 671123.

1. | Name of the corporate debtor along
with PAN & CIN/ LLP No.

2. | Address of the registered office

MOTICE OF LOSS OF SHARES OF
LARSEN & TOUBRO LIMITED
L&T House, Ballard Estate, Mumbai-400001

NOTICE is hereby given that the Certificate (s) for under mention
below Equity Shares Nos 450 of

*5 4 GUJARAT ENERGY TRANSMISSION CORPORATION LTD, 77— —
8 Regd. Office: Sardar Patel Vidyut Bhavan, Race Course,  acdis,
Vadodara [(Gujarat) - 390007 i
GETCO: www.gelcogujaral.com Dept- hifps:/www, nprocure. com
Tender Notice No. ACE [P&C) : TN - 27 : 23-24
[A] Civil: ACE (P&C)! Contracts! Civil-296, 297/ 23-24/ 66 KV Merigold
slis, 66 KV Mari (GIDC) s/s : Construction of Contrel Room Building,
Foundations, Cable Trench, C'Wall, RCC Road & Misc, civil works at (1) 66
K\ Merigold under Gondal Circle (2) 86 K\ Nari (GIDC) under Amiredi Circle
[B] SiS: ACE{P&CY Contract/ E-201 & E-203/ 55/ 66 KV Capacitor Bank &
220KV Khumapursis: EFC of (1) 66KY Capacitor bank under LOT-1 (TX10
MVAR + 1X20 MVAR = 80 MVAR, 08 Mos.), LOT-lI (BX10 MVAR + 3X20
MVAR = 140 MVAR, 11 Nas ), LOT-0H{7X10 MVAR+1X20 MVAR = 50 MVAR,
0B Mos.), On Tumkey basis including all civilworks at Various 86 KV, 132KV &
220KV (2) 220KV & 66KV equipment’s & materials on Turnkey basis including
civil works for 220k\ Khumapur A13 Substation,
Above Tender are available on web-site www,getcogujarat.com (for view
and downlead only) & hitps:/ftender.getco@gebmail.com & tender.
nprocure.com (For view, downlaad and on line tender submission)

Note: Bidders are requesied tobein towch with ourwebsite bl opening of the Tender,
16/03/2024 Addl Chief Engineer {Procurement & Coniracts)

SIR SHADI LAL ENTERPRISES LIMITED
CIN: L51909UP1933PLC146675
Registered Office: Upper Doab Sugar Mill Shamli (U.P.)-247776
Phone No.: 01398-250063 Fax: 01398-250032
Email ID : cs@ sirshadilal.com, Website: www.sirshadilal.com

Recommendations of the Committee of Independent Directors (“IDC”) of SIR SHADI LAL
ENTERPRISES LIMITED (“Target Company”) under Regulation 26(7) of the Securities
and Exchange Board of India (Substantial Acquisition of Shares and Takeovers)
Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST) Regulations”) on
the Open Offer (as defined below) made by TRIVENI ENGINEERING & INDUSTRIES
LIMITED (“Acquirer”) to the public shareholders of the Target Company.

1

Date

March 16,2024

2

Name of the Target
Company(TC)

SIRSHADILALENTERPRISES LIMITED

NOTICE OF LOSS OF SHARES OF
RELIANCE INDUSTRIES LIMITED

3rd Floor, Maker Chambers IV, 222, Nariman Point
Mumbai-400021
MWOTICE is hereby given that the Certificate (s) for under mention
below Equity Shares Nos 240 of.

o e ———

Details of the offer pertaining
tothe TC

Open offer for the acquisition of up to 13,65,000
(Thirteen Lakh Sixty Five Thousand) fully paid-up
equity shares of the Target Company having a face
value of INR 10 (Indian Rupees Ten Only) each
(“Equity Shares”) representing 26% of the total voting
equity share capital of the Target Company at a price
of Rs. 262.15 (Indian Rupees Two Hundre Sixty Two
and Paisa Fifteen only) per Equity Share (“Offer
Price”) from the public shareholders of the Target
Company (“Open Offer”).

The public announcement dated January 30, 2024
(“PA”), the detailed public statement published on
February 6, 2024 (“DPS”), the draft letter of offer
dated February 12, 2024 (“DLOF”) have been issued
by Ambit Private Limited on behalf of the Acquirer.

Name(s) of the Acquirer and
PAC with the Acquirer

Acquirer: TRIVENIENGINEERING & INDUSTRIES LIMITED

There are no persons acting in concert with the
Acquirer for the purposes of the Open Offer.

Name of the | Folio |Certificate|Distinctive| Dist | No. of
Share holder| No. No. No. To shares
Devarali  |08656355|79066 3677200 [3877249 |50
Banerjee & |0B656356{239373 142574925 |142574974 |50
Gayatri [0B656357|356804 [577905966 677906085 [100
Banerjee (8656358453827 1619421414 1619421513 | 100
(Deceased) [08656359(1378048 |1388717250) 1398717309 150

3. | URL of website NA

332 Bare Village, Mylatti Post,
Kasargod, Kerala- 671123.

4. | Details of place where majority of fixed
assets are located

5. | Installed capacity of main products/
services

Any Interested PRA's can email us

@ kasargod2024@gmail.com

6. | Quantity and value of main products/ services
sold in last financial year

As per the Audited Financial Statements for the
Financial Year 2022-23, the Turnover of the
company is Rs.NIL.

As per the Audited Financial Statements for the
Financial Year 2021-22, the Turnover of the
company is Rs. 22.09 lakhs.

7. | Number of employees/ workmen Zero

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

The documents can be obtained by sending a

request E-mail at kasargod2024@gmail.com

Larsen & Toubro Ltd standing in the name of Devarati Banerjee &
Gayatri Banerjee (Deceased) has/have been lost or mislaid and the
undersigned hasihave applied o the company fo issue duplicate
Certificate (s) for the said shares Any person who has any claim in
respect of the said shares should write to our Registrar, KFIN
Technologies Limited. Selenium Tower B, Plot 31-32 Gachibowli,
Financial District, Hyderabad-500032 within one month from this date
else the company will processed toissue duplicate Certifi ate(s)
Devarati Banerjee & Gayatri Banerjee

Name of the Manager to the
offer

Ambit Pvt. Ltd. is the managers to the Open Offer.
Ambit Pvt. Ltd.

Ambit House, 449,Senapati
Parel, Mumbai-400013

Direct: 91-22-6860 1985 Fax: 91-22-3982 3020
Email: nikhil.bhiwapurkar@ambit.co

Website: www.ambit.co

SEBlregistrationno.: INZ000259334;

CIN: U74140MH1997PTC107598

Bapat Marg, Lower

Name of the | Folio |Certificate Distinctive| Dist | No. of
Share holder| No. No. No. To shares
Devarati (287306321 3643270  |56074699 |[56074718 |20
Banerjoe & |028730633/3643271 [56074719 (56074738 |20
Gayalr (2B73063416099500 (143106578 | 143106587 |10
Baneriee 028730635 10588644 |188285046 | 189285055 |10
(Deceased) |0287006% 53581632 |1254219714| 125421976350
0PB7I06371 53581633 | 1254219764 [ 1254219773/ 10
(28730636 62583810 [221697223 |221697235 (120

Reliance Industries Ltd standing in the name of Devarati Banerjee &
Gayatn Banerjee (Deceased) has/have been lost or mislaid and the
undersigned hasthave applied to the company 10 issue duplicate
Certificate (s) for the said shares .Any person who has any claim in
respect of the said shares should write to our Registrar, KFIN
Technologies Limited. Selenium Tower B, Plot 31-32 Gachibowl,
Financial District, Hyderabad-500032 within one month from this date

Members of the Committee of
Independent Directors (Please
indicate the chairperson of the
Committee separately)

Chairman
Member
Member

a. Shri Udit Pat Singhania
b. Shri Tanmay Sharma
c. Shri Ravi Malhotra

9. | Eligibility for resolution applicants under | The documents can be obtained by sending a

Place : Mumbai
Date : 16/03/2024

(Deceased)
Name(s) of Shareholder(s)

else the company will processed to issue duplicate Cerfificate(s).
Devarati Banerjee & Gayatr Banerjee

SaetCLtJioRrI]_'25(2)(h) of the Code is available | request E-mail at kasargod2024@gmail.com |F"|EIGEI * Mumbai (Decaased)
10.| Last date for receipt of expression of interest | (1/04/2024 Date : 16/03/2024 MName(s) of Sharehﬂlder{sl
Date of issue of provisional list of
. prospective resorl)ution applicants filo42024 i}}'l_ﬂﬁ"i a‘m EHHEIN:—I JBH_HJ_‘Z-(A
12, | Last date for submission of objections to | 16/04/2024 3 - “ﬁ_q. h 'ﬁ-’l‘-qu' m
prowsm'nal = inal i i Iﬁ irnlln-ttl - NATIONAL SEEDS CORPORATION LTD
13. | Date of issue of final list of prospective 26/04/2024 ARM-II BRANCH, MUMBAI :- 37 Floor, Canara Bank Buikfing, Adi Marzhan Streat, ﬁ (e T T TSy e R 2
resolution applicants Mumbal-400 001. Tel. No, : {027} 2263 1128 / 23 Email : chB2B9(@ canarabank.com {A Govt. of India Undertaking-Mini Ratna Company)
14, |Date of issue of information memorandum| 01/05/2024 ) L r i _
evaluation matrix and request for ALE NOTICE TITHE AT HEAT (CIN): UT4899DL1963GOI003913
resolution plans to prospective resolution E-huction Sale Motice for Sale of Immovable Properties under the Securitization and ETETT SR T~ WiE-12, He-5, Wi 9, Smm-r00001
p prosp
applicants Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 W 033-2367-1077 / 74, ¥-8% : nec.kolkata.ro@gmall.com
15. |Last date for submission of resolution plans | 31/05/2024 réid with proviien.ts Kule § {6) of tha Security intarosi (Enforcement) Roles, 2002 H.:- T - 3/ v uR. A,  wmie/2023-24 ) TR 15-03.2024

16. | Process email id to submit Expression of Interest

kasargod2024@gmail.com

For any information and clarification please mail to kasargod2024@gmail.comor call to
9963606444 (CANethi Mallikarjuna Setty) and 9949926945 (N Yoga Sai)

Sd/-

CA Nethi Mallikarjuna Setty

Resolution Professional of

M/s Kasargod Power Corporation Limited- In CIRP

Reg No: IBBI/IPA-001/1P-P01251/2018-2019/11958

AFA Valid up to 04/10/2024

Contact Number: 9963606444

Address for Communication: Flat No. 101, Laurel Residency,
Road no. 18, Panchavati colony, Manikonda,

Hyderabad, Telangana ,500089.

Date: 17/03/2024
Place: Hyderabad

3P LAND HOLDINGS LIMITED

Ci; LT dobseaH153aPLC0E3.394
Regd.Cffice ; Thergaon, Chinchwad, Pune-411033
Tal; +84-20-407 73323 Fax: +31-20-40771388
E-mal: admin@dpland com, 'Wabsite : www 3pland com

3P

LA MND

NOTICE OF POSTAL BALLOT AND REMOTE
E-VOTING INFORMATION

Motice is hereby given thal in compliance with Section 110 and other applicable
provisions if any, of the Companies Act, 2013 ("the Act”), read with Ruls 20 and
Rufe 72 of the Companies {Management and Administraton) Fudes, 2014, ("the
Rubes"), General circular no, 092023 dated 25" September, 2023 read with earlier
girculars isswed in this regard wiz. 1172022 dated 28" December 2022, 142020
dated 8" April, 2020, 172020 dated 13" Aped, 2020, and other relevant circulars
igsuad by Mingstry of Corporate Affairs (collectively referred 1o as MCA Circutars),
the approval of Members of the Company is being sought for Appainiment of
Mr. Upendra Goraksha Deglurkar and Mr. Sudhir Vitthalrao Duppaltwar 85 &
Mon-Executive Independent Directors of the Company by way of Postal Ballot,
throwgh remale e-vobng Process,

The Nofice of the Posial Ballod along with the Explanatory Statement thereod
[*Motice”) has been duly sent on Friday, 15 March, 2024, through electronic mode
(1.2, through e-mail) 1o thoss Mermbers whose e-mail addresses are registered with
the Company | Depositories and whose names appear on the Register of
Members | List of Beneficial Owners as received from the Depositories ie.
National Secunties Depository Limitad ("MSDL™) + Central DeposHony- Senices
(Indiz) Limited (*CDSL") ason cut-off datsi.e. Friday, 08" March, 2024

In Compiance with the aforesaid MCA Circuksrs, the communication of assentor
diszseniof the Members would only 1ake place through remole e-voting system and
Postal Ballot Form &nd Pre-paid business envelops will not be sent to the
members for this Postal Ballat,

Members of the Company who have not yet registered their email address are
requestad to get therr emall addresses registered by following the procedure
mentionsd in the Poslal Ballot Notics Tor oblaining User ID and Password ¢ soll
copy of Postal Ballot Notice

The Notice is also available and can be downloaded from the Company's website
al www.dpland.com, websile of the Stock Exchanges |e. BSE Limited and
Mational Stock Exchange of India Limited at www.bseindia.com and

Date, should treat his Motce for information purposes ondy,

As par Secton 108 of the Companias Act, 2013 read with the Rubes and Regulation
44 of the SEBI (Listing Dbligations and Discdosure Reguirements) Regulabions,
2015, the Company has engaged the sarvices of Mational Securlies Depository
Limeted (NSDL} for providing remate e-voling facility to all its Members, to enable
them to cast their voles electroncally on the resalubon set forth in the Naotice, The
details are given hereundear;

« The Date and Time of commencement of remote e~voling: Tuesday, the
18" March, 2024 at 0%:00 a.m. (I5T);

* The Date and Time of end of remaote e-vobing: Thursday, the 187 Apeil, 2024
al 05:00 p.m. (15T} and the facility shall be farthmath blocked;

Only those Members whose names appear on the Register of Members/List of
Beneficial Owners as receved from the Depositones as on cut-off date (e, Friday,
08" March, 2024, shall be entitied 1o avail the facilily of remode e-valing, Once a
vole is cast by the Members, the same cannol be changead subsaguentiy,

The Board of Directors of the Company has appointed Mr, Panka] Bhanudas Yeole
[Membership No, FC5 50156, CP Mo, 19127), of PBY & Associates, Praclicing
Company Saecretaries, as Scrufinizer for conducting the Postal Ballot process
(through remaote e-voting only) in a fair and transparent manner.

The result of the Postal Ballot through remote e-voting will be anncunced an
Friday, 19" Aprl, 2024, The said resulls would be displayed at the Registerad
Office of the Company and on its website at www. 3pland.com and ssmulianecusly
communicated fo BSE Limited and Mational Stock Exchange of India Limited.

In case of any queres, pleasa refer Frequently Asked Questions [FAQS) for
shareholdersiMembers and a-voling user manual for Members available at the
downloads section of hiips:{fevoling.nsdl.com or call on Toll Free Nember: 022
4866 7000 or send & request 1o Ms. Pallavi Mhatre (Senior Manager) al

ingidnsdl.co.in.
For 3P LAND HOLDINGS LTD.
Sd-
J. W. Patil
Place : Puns Company Secretary & Compliance Officer

Date : 17" March, 2024 (C-51 Membership No. AS585)

Motice is hereby given b e public-in general and in particular to the Borrawsr 42} and
Guarantor (2} that the below descrbied immovabie properties morigaged / chamged totha
secured Crediins, the POSSESION of which has been taken by the Authorized Officer
of Canara Bank, will be sold on "fis iz where is”, "As is what is” basiz on 31.03.2024
far recovery of & 19,7519, 344 64 (Rs, Nineleen Grores Seventy Five Lakhs Mineteen

=T /| NOTICE

Suppl
Var

duct of
ertified
categories Blackgram, Greengram,
Pea, Lentil, Groundnut, Soyabean,
Rajmah, Gram |Chickpea),
Linseed, Maize (Fodder), Arhar
(Pigeonpea), Fln?:er Millet (Ragi),

i.f uffr-ns_h finished
ous varieties of:-

Sesame 1'I'|IL, oxtail Millet
{Kangani), Sorghum (Jowar), Pearl
Eﬁ?&t and Cowpea seeds on
Ex-Godown Basis when packin
material is provided by N5C & C5 |
TL Categories seeds of Onion,
Garlic, Potato and Sugarcane
Sett on FOR Basis when packing
material is arranged by the Tenderer,

Thousand Three Hundred and Forly Four and Sixty Four Paisa Only) (25 on 29.02.2024 » AL ﬁIEI Fel T,
plus further interest and changes thereon) being dues io the Ganara Bank, ARM 1l Branch, o, , TR (ST, TR,
Mumbai frarm M/S. SPIRD LIFE CARE PRIVATE LIMITED, B-208,209, Classique Centrs, Piot| | A0 (), forey, whiame amemy
Mo, 26, Mahal Indusirial Estate, OFf Mahakali Gavas Raad, Andheri (€}, Mumbai-400 093, | | (PR, =avt, weyn o wifem &
represented by its Directors / Guarantar Mr Sanjeev Ananl Guple, M Rajesh Saripad A Ty W ST o UE A
Ghangurde, Mr Vinod Anant Dak and Me Hitash Parmanand &srand TTEH] g = e | Hhes
E Beseriplion of the Property Reserve |Earnest Money T T P}'l'ﬁfﬁ ® a;s;ﬁﬁt;?m
Price (In 7) | Deposdt {In 7 TIEH, ] UE 7T A £
All parts and parcel of Land -and Builkding measunng L lmmm qE
12000 sq.mie Buill 1 area of 313273 Sq. M 8t Plot FIM TH FOR ¥ S9W T E
;o F-i2. MIDG Jejuri, Additional Jejurl Indusirial Area, | Lo oo | e NETA 1 ¥ A W E W =
‘|niear Shalina Laborataries, Jejun Nira Fioad, Village Jejur, : L REHEGIE UG SR ey
Taluxa Purandar, st Pune-421 303, Maharashira In the i Tamo % P, o e (F
nama of Mys, Spiro Lifecare Pyl Lid. #EE) oA A oW e

The Earmest Boney Deposit shall Bie daposited on ar Belors 27.03.2024 upéo 5.00 p. m,
Detailz al EMD and olher dacum@ids 10 b submibad b sevice praovider on o befne
27.03.2024 upto 500 p. m. Date up to which documents can be deposted with Bans i
27.03.2024 upio 5.00 p. m,
For detailed terms amd coaditions of the sale, please mefer ihe link "E-Ruction”
providad i Canara  Bank's wehsile  (wewcanarabankcom] or may  conlach
Mr Paniosh Kumar, Chief Manager, Camara Bank, ARM 0 Branch, AMurnbal
(hdab, Mo, B285268257) or Mr. Sumit Kumar, Manaper, (Mob. Moo 9345332323 g-mad
il : chbXS@canarabank.com dunng office hours on any warking day or the. service
provider BU's, C1 India Pvt. Lid,, Udyog Vibar, Phase-2, Guif Petrocham Builtng, Builting
Mo, 307, Gurgaon, Hangana-122 015, Me Bhavik Pandya Mob, No. 89666237
(Contact Mo, +91 124 4302020 / 21 7 22 / 23/ 24, support@bankeauctions. com,
miaharashirasoe | Indea.com.
sl
Authorised Officer,
Canara Bank, ARM-1I BRANCH

Date ; 16032024
Place : Misnbai

hitps;/lindiaseeds.enivida,com =7
aitwag 2003-2024 F 15:00 99 T

e = =i iy 9ihe Fae
= T WA A

. | bid

For detaits, please visit NSC's website
www. indlaseads.com under Public
Maotice (Tender [ Quotations). Online
for the above lendar ma
be submitted at MNSC

latest by 15:00 Hrs. of 29-03-2024.
Corrigendum { addendum, if any, shall

a-FPorta

anly be published in NSC's website

£y wa, T §rw fm, weET [ Regional Manager, NSC, Kolkata

APIS INDIA LIMITED
- CIN: L51%000L1953PLC 164048
Registerad office: 18/32, East Patel Nagar, Mew Delhi-110008
Tel: 011-4320 G650, Fax: 011-2571 3601
E-mail; mail@apisindia.com, Website: www.apisindia.com

apis’

EXTRACT OF CONMSOLIDATED UNMAUMNTED FINARNCIAL RESULTS FOR THE QUARTER & HINE MONTHS ENDED ON DECEMBER 31, 2021

iRs. bn Lakhs excapl per share data)

5 Quarter Endad MNina months anded Yaar Ended
H'; Particulars MAz22023 | 300082023 | M2 | MA22023 | 30122022 | 3.00.2023
(Unaudited) | (Unaudited) | {Unaudited) | (Unaudited} | (Unaudited) | (Audited)
1 ylutincanemi operabent ey, ) FUGAUR| TGRSR TREREIT) CIRTRGRT) CORRENIE GRNHER
2 | Mal profit-for the perod (before tax 115885 §r2492 39425 2,48 75 418.07 1,313.33
aucepbional ikams andiar astracardinary
#ams)
3 |Nal pofil Tor the penad befora lax 1,158.65 BT292 | 194 251 24875 a0z 1,313.33
jaler  axcapbanal (s andior |
extraordinary ilems) .
4 el profit for the perlod after fax fafter 145527 40208 e 1,554 75 G507 13604
exceptiona bems andior axtraondinary
fams)
5 | Total tomprehensivee  income 186234 4.9 335.75| £ 95067 1.252.78 1,080.52
{comprising profifloss for the period
aftar fax. and ofher comprehensive
ricorme [altar lax}] |
B |Paid up equity share capdal |Face B51.01 55101 | 551.01| 651.01 §61.01 B0
valug of Be. 300 gach|
T |Hher Equily (Resarea Excliding 1100283
nvaluahion reserna)
B |Eamings per shame (e value of
Rupee 10 each) (mal annoalised)
{Expect 31 March 2023) 2835 916 £.09 5.1 2274 3.57
Basic and Diuted samings per share |
fin s} 2835 D8] 60097 XN & I35

Mebis:

1 Theabove unaudited Consolidaled linancial resuls wend rviswed by e Aud Commillee and appeoved by the Board of Direclors 3

ax meeting hald an March 16, 2024

|'

Requinemanis) Regulatons, 2015,

3 Theabove s an extracl of the detailed format of unaudited inancal resulls far the quarer & nine months ended Decamber 31, 2023, flled
with Siock Exchange under Requiation 33 of SEB! [Listing Chkgations and Disclosura Requireemints) Regulations, 2175, The full foemed
af urawdiled (Standalone & Consciidated) inancal rasults of the Company for the quarter & nina monlbs ended Decamber 37, 2023 &a
avadable on the website of B3E Limited {waw.bseindla.com| and on the website of Compary a8 www.apisindla.com.

¢ The Stabitoey Audaors of the Company have camied out he Limited Review of unaudited (Standalene & Corsalidzted) financiat resulis
for thie quariar & nne manths ended Dacembar 31, 2023, in:accordance Ragulation 33 of the SEBI [Listing Caligations end Disclswre

4 Tha key figures of the Company on standalone basis aro-as follows: (Rs. In Lakhs)

Quarier endad Hina Months Ended Year Ended

Particulars J1Z2.H23 30082023 31122022 31122023 322022 31032023

(Unaudited] | {Unaudited) | [Unaudited) | (Unaudited) | (Unauwdited) [Audited)
Tetal incarme from operatons 742402 7964 50 B.A42.78 2378597 2553078 33,366.01
[Met)

Fr-uﬂ barlce Law 1,108.44 ard.g3 A5 28 | B18.12 1,375.64
Proff afer tax 1,165.086 40205 27945 1,004 75| ES0 TE 748,15
Dther comprihaersstig Incoms . . . 1| . 24,18
Tetal comprahansive income 115506 402.0% 27445 1,894.75) E&DTE B22.53

& The figures for the previous quarter and yeer ended have been regrouped § rearmanged, whanever necessary, 1o confirm i 1he currend

peniod's classification

Date; March 16, 2024
Place: New Dalhi.

By Order of the Board
For APIS Indla Limited

Amit Ananad

Managing Director
DIM-0095131

ce o
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CENTRAL RAILWAY

Materials Management Departrment

CORRIGENDUM-05/2024

Handly refer E-Proc.Tender bobce Mo
E-PEr2024 Di. 08.02.24 putsshed on
11102724 and corrigendum D1 01.03,24
Tonder opaning date for Tendar Mo
B0232227 (earlier 15.03.24). is now
postponed to 26.03.2024. Dedails may be
saan in the website s ireps gov.in

For Principal Chiel Matéerals
ManagernCSMT

DOWNLOAD UTS APP FOR TICKETS

CENTRAL RAILWAY

OFFICE OF THE SR. DEE (G) CSMT

QOPEN E-TENDER NOTICE No,
120, 121 12023 OF 14.03.24024

For and on behali of Tha Presidant of
india invites open E-tender lhrough
websils wwwireps.govin from reputed
gontractors. SN, 1, Name of work | (A)
Ekectrification for Improvement to water
supply arnangemend, dusinsie Sysem &
Road atc. at Dadar-Matunga colony. {B)
Riwiring and Improvement o Ofcans
club at Dadar-Matunga. (C} Rewsnng snd
Improverment b Officers club al Dhasdars
Faral, (D) Electrification for Moddicaton of
axishing stars, ramps on PFOG for removal
af Infringement w.rt, 0N through Line. (E)
Efschrification for relocation of eedsting
over head offices and dismantling of ol
age dack on PF No. 34 and provision of
stawrcase to exstng FO8s at CSMT end
{F) Electrification for Refocation of exdsting
GRP oflice an PF No, 34 for decongestion
at CSMT end, (5) Elecirification for Rapair
and improvemen] of seculating area al
rest howse 8t Paral and construction of 08
badded Rl House o Parel, Tender Nolice
Ho. 12002023 (BB.LGW.DR.2023.12),
Approximate Cosl of the Work . Fs
1.17.45,747~, Bid Security - Rs.
Z,08,700/-, Validity @ B0 Days,
Completion Perled - 06 Montha [C),
5.M. 2, Mame of wark : Rawiring,
Reglacement and air condilicning of
improveman! and rehabifilation of
running room atl Halva Carshed and
Circudating area, Tendar Notice No.
12172023 (BB.LG. W.KLVA 2023.01),
Approximate Cost of the Wark - Rs
ZB.11.879/(-, Bid Securily ;| Rs. 56 300/
Walidity : 80 Daye, Compbation Period :
06 Months (), Instruction 1, Tender
closing date & fime of Bforesaid tendar;
Lipta 1300 hours of 15,04, 2024 and will
be opened aftar 13:00 hrs. 2. The
prospective bendeners ang neguesied 1o
wigit the website www.ireps.gowvin for
complele detaits of lenders & comgendum
i ey 3 Tendarar may participate in ebove
e-lender elecionically through websits
wwslreps.qosen ondy & submisslon of
manual offars agains! edandar are nol
allowead. Manually, i submitted shall
nagithar e opaned nor considened. 4. For
furither enguiry, may confact: Sanior
Divisional Electical Enginaar {General
Baryloa), Annes Bldg., 181 loor, Central
Rallway, Mumbai CSMT. 5, This tender
complies with Public Procurament Policy
Oerder 201 7 datad 15.06.2017.

&r. Diwizonal Electrical Enginear
SLIM [3ET] iGaneral)

DOWNLOAD UTS APP FOR TICKETS
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financialexp.epapr.in

IDC Member's relationship
with the TC (Director, equity
shares owned, any other
contract/ relationship), if any

Each of the members of the IDC are independent

directors on the board of directors of the Target

Company.

a. None of the members of the IDC hold any equity
shares or other securities of the Target Company;

b. None of the members of the IDC have any other
contracts or relationship with the Target Company.

Trading in the equity shares/
other securities of the TC by
IDC Members

None of the members of the IDC have traded in any of
the equity shares/securities of the Target Company
during the: (a) 12 months period preceding the date of
the PA; and (b) period from the date of the PA ill the
date of this recommendation.

IDC Member's relationship
with the Acquirer (Director,
equity shares, owned, any
other contract/ relationship), if
any

None of the members of the IDC:

a. aredirectors on the board of the Acquirer;

b. hold any equity shares or other securities of the
Acquirer; or

c. Have any contracts/ relationship with the Acquirer.

10.

Trading in the equity shares/
other securities of the
Acquirer by IDC Members

None of the members of the IDC have traded in any of
the equity shares/securities of the Acquirer.

1.

Recommendation on the
Open Offer, as to whether the
offeris fair and reasonable

The IDC has reviewed the PA, the DPS, and the LOF.

The Committee was of the opinion that they may seek
external professional advice in order to provide
appropriate recommendation on the open offer. The
Company had invited bids from the Merchant Bankers
and itwas mutually decided to appoint Sundae Capital
Advisors Private Limited, a SEBI registered Category |
Merchant Banker, to assist the IDC. Sundae Capital
has provided an Independent professional Advice on
the ongoing open offer dated March 16, 2024. The
report has suggested two different values for the
Equity Shares of the Company using two separate
criteria, Sundae Capital mentions the price as per
Asset Approach is Rs. 1221.70 and as per Market
Approach is Rs. 541.13. In terms of Regulation 8(1),
IDC may take into consideration highest of the two
Values and base their recommendation accordingly.

Two Committee Members out of Three members of
IDC is of the opinion that the price of Rs. 1221.70 is a
fair price for the Equity Shares of the Company.

The IDC is not aware of the criteria deployed by the
Acquirer to arrive at the Valuation of Rs. 262.15 as
open offer price and therefore cannot comment on the
calculation. The rationale provided by the Sundae
capital for calculation appears to be reasoned. Based
on the above, the IDC is of the opinion that the Offer
Price may not reflect the true picture and appears not
to be fairand reasonable.

Further, the IDC would like to draw attention of the
shareholders that since the announcement of the
Open Offer pursuant to the PA, the shares of the
Target Company have been consistently trading on
the stock exchanges at prices which are significantly
higher than the Offer Price.

The public shareholders of the Target Company
should independently evaluate the Open Offer,
market performance of the Target Company's shares
and take their own informed decisions in respect of the
Open Offer

12.

Summary of reasons for
recommendations (IDC may
also invite attention to any
other place, e.g. company's
website, where its detailed
recommendations along with
written advice of the
independent adviser, if any
can be seen by the
shareholder)

The IDC has reviewed the PA, the DPS, and the LOF.

The Open Offer, on behalf of the Acquirer and PACs.
Based on such review, the IDC noted that the Offer
Price offered by the Acquirer appears not to be fairand
reasonable.

The Open Offer is for acquisition of publicly held equity
shares of the Target Company. The shareholders
have the option to tender the shares or remain
invested in the Target Company.

The IDC sought Independent professional Advice on
the ongoing open offer from Sundae Capital Advisors
Private Limited, a SEBI registered Category |
Merchant Banker, who has given his valuation report
dated 16.03.2024 determining the value of Equity
Shares of the Company as per Asset Approach Rs.
1221.70 per Equity Shares.

The IDC, however, suggests that shareholders of the
Target Company should independently evaluate the
Open Offer, market performance of the Target
Company's shares and take informed decisions in
respect of the Open Offer.

Further, IDC would like to draw attention of the
shareholders that post the Public Announcement
dated January 30, 2024, the share price of the
Company has increased, and the current share price
is higher than the Offer Price.

The shareholders are advised to independently
evaluate the open offer and take an informed decision,
whether or not to tender their equity shares in the
open offer.

This statement of recommendation will be available
on the website of the Target Company at
https://www.sirshadilal.com/other_disclosures.htm|

13.

Disclosure of voting pattern of
the IDC

The price of Rs. 1221.70 as suggested by Sundae
Capital Advisors Private Limited was recommended
by 2 members of IDC. One member of IDC
recommended to follow market trend.

14.

Details of Independent
Advisors, ifany

Sundae Capital Advisors Private Limited, SEBI
registered, Category | Merchant Banker, was
appointed by the IDC to provide its independent
opinion with respect to the Offer Price.

15.

Any other matter to be
highlighted

None

To the best of our knowledge and belief, after making proper enquiry, the information
contained in or accompanying this statementis, in all material respect, true and correct and
not misleading, whether by omission of any information or otherwise, and includes all the
information required to be disclosed by the Target Company under the SEBI (SAST)

Regulations.

For and on behalf of the Committee of Independent Directors of

Place: Shamli
Date: March 16,2024

SIRSHADILALENTERPRISES LIMITED

Sd/-

Mr. Udit Pat Singhania

DIN: 07984594

Chairman, Committee of Independent Directors

e o

Ahmedabad
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